
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKL Y DISPA TCH STATEMENT
FROM 17-02-'-'TO 21-02-2020

S. APPEAL NO. ORDER NO. DATE OF ORDER DATE ON
NO. RECEIVED FROM THE WHICH ORDER

PS TO HON'BLE DISPATCHED
PRESIDENT NICE

PRESIDENT/MEMBERS

FINAL ORDERS

1 AD/53579/2018 50231/2020 14/212020 17/2/2020
2 ST/53586/2014 50292/2020 17/212020 18/2/2020
3 ST/54213/2014 50293/2020 17/2/2020 1812/2020
4 C/52484/2019 50294/2020 18/212020 19/2/2020
5 ST/51356/2016 50317/2020 21/212020 21/2/2020

6 ST/51684/2016 50318/2020 21/212020 21/2/2020

7 ST/51917/2016 50319/2020 21/212020 21/2/2020

STAY,MISC
ORDERS

1 ST/55075/2013 50090/2020 14/212020 17/2/2020

2 C/52777/2019 50091/2020 14/212020 17/2/2020

3 C/52919/2019 50093/2020 19/212020 20/2/2020

INTERIM ORDERS

1 AD/52719/2019 IO/AD/3/2020 19/2/2020 20/2/2020

7Attention: Tomaintain the transprancy in this tribunal all judicial orders are beingsuo-mote
uploaded In PDF format on the CESTATwebsite immediately after signature of the Hon'ble member'; on the same day for the parties and public t large

Thus all the interested parties and other information seekers under P..T.I Act may download these orders from CFSTA



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax& Anti Dumping Branch

WEEKL YDISPATCH STATEMENT
FROM 24-02-'_OTO 28-02-2020

s: APPEAL NO. ORDER NO. DATE OF ORDER DATE ON
NO. RECEIVED FROM THE WHICH ORDER

PS TO HON'BLE DISPATCHED
PRESIDENT NICE

PRESIDENTIMEMBERS

FINAL ORDERS
1 CI5013712020 50326/2020 24/212020 25/2/2020
2 STI5002412018 50329/2020 25/212020 27/2/2020
3 ST15214212018 50330/2020 25/212020 27/2/2020
4 STI5095112019 50331/2020 25/212020 27/2/2020
5 STI5155412019 50332/2020 25/212020 27/2/2020
6 STI5156912019 50333/2020 25/212020 27/2/2020
7 ST15212212019 50334/2020 25/212020 27/2/2020
8 STI5342012014 50335/2020 25/212020 27/2/2020
9 STI5091612019 50338/2020 24/212020 25/2/2020
10 STI5233712015 50339/2020 24/212020 25/2/2020
11 STI5422012015 50340/2020 24/212020 25/2/2020
12 STI5119612016 50341/2020 24/212020 25/2/2020
13 STI5119712016 50343/2020 24/212020 25/2/2020
14 C15044212019 50354/2020 25/212020 27/2/2020
15 CI5100712019 50362/2020 25/212020 27/2/2020
16 CI5100812019 50363/2020 25/212020 27/2/2020
17 CI5100912019 50364/2020 25/212020 27/2/2020
18 STI5363812014 50370/2020 25/212020 27/2/2020
19 ST/52769/2019 50371/2020 25/212020 27/2/2020

MISC ORDERS

1 C/52793-52800/2019 50094-50101/2020 25/2/2020

27/2/2020
2 AD/50100/2020 50103/2020 21/212020 24/2/2020
3 M/50103/2020 50104/2020 21/212020 24/2/2020
4 ST/50531/2017 50105/2020 25/212020 27/2/2020
5 ST150255/2018 5010712020 25/212020 27/2/2020
6 ST/47/2011 50106/2020 24/212020 25/2/2020

INTERIM ORDERS

1 AD/52058- 101AD/4-6/2020 25/2/2020

52060/2019 26/212020

7Attention: To maintain the transprancy in this tribunal all judicial orders are beingsuo-mota h .\._...
uploadedIn PDFformat on the CESTATwebsite Immediately after signatureof the Hen'blememberson the sameday for the parties and~ • 1. ,,0
Thusall the interested parties and other information seekersunder R.T.IAct may download these orders from CESTATwebsl.
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